
HIGH GOURT OF MANIPUR
AT IMPHAL

oPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR

AUGUST, 2022

MA'N CAqES lN

THE MONTH OF

HIGH COURT OF MANIPU.R

Opening Balance
lnstitution during the

month
Disposal during the month

Closing balance at the end

of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

283 1 309 3 L40 170 13 183 187 23 21.0 28L4 299 3113

Disposal of cases which are

more than 5 years old

during the month

Pendency of cases which

are more than 5 years old at

the end of the month

Disposal of cases which are

more than 10 years old

during the month

Pendency of cases which

are more than 10 years old

at the end of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

7 0 7 229 19 248 2 0 2 40 30 70

SUBORDINATE COURTS OF MANIPUR

Opening Balance
lnstitution during the

month
Disposal during the month

Closing balance at the end

of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

501 1 2833 7844 212 1.02 314 311 1"45 462 4906 2790 7696

Disposal of cases which are

more than 5 years old

during the month

Pendency of cases which

are more than 5 years old at

the end of the month

Disposal of cases which are

more than 10 years old

during the month

Pendency of cases which

are more than 10 years old

at the end of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

55 13 68 1008 607 16 15 7 4 1.1. 180 97 277
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REGISTRAR (JUDL.)


